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of Delhi and North Eastern Regions is
much higher than the overall pass per-
centage of Central Board of Secondary
Education in Class X and XII exami-
nations conducted by C.B.S.E. in
March-April, 1991 as given in the
table below :

Pass percentage in  C.B.SE.
; Examination 1991
Class
Delhi N.E. Overall
Region  Region CBSE
X .. 85.74  85.48  62.80
Xii. 85.50 76.30 68.04

(b) and (c) Do not arise.

Electrical Fixtuares in DDA Flats of
Rohini

856. Prof. Prem Dhumal: Will
the Minister of Urban Development be
pleased to state:

(a) whether the Union Govern-
ment are aware that DDA has not et
provided electrical shades and other
electrical fixtures in ‘B’ Blocks of
Sector 18, Rohini in Delhi :

(b) if so, the reasons therefor
when such fixtures have been provided
in Blocks ‘A’ of Sector 18 Rohini;
and

(c) the remedial measures Gov-
ernment propose io take in the
matter ?

The Minister of State in the
Ministry of Urban Development (Shri
M. Arunachalam): (a) to (¢) Electri-
cal fixtures are provided in the dats at
the time of handing over physical
possession. Glass shades and wash
basin fittings have been fixed in all
the occupied flats of ‘B* Block of Sec-
tor 18, Rohini wherever it is provided
in the agrement. DDA reports that
contractual problems in this regard
have been tied up.

Allocation of Funds for SCs/STs

) 857. Shri Kodikkunil Suresh:
Will the Minister of Welfare be
pleased to state :

.. (a) the amount allocated for the
development of Scheduled Castes/
Scheduled Tribes in the Country
during 1991-92, State-wise :
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(b) whether any State Govern-

- ment has requested the Union Govern-

ment for more financial assistance
for the welfare of Scheduled Castes/
Scheduled Tribes; and

(c) if so, the reaction of the
Government thereto ?

The Minister of Welfare (Shri
Sitaram Kesri) : (a) Statements 1. 11,
T and IV are attached.

(b) No State Government has
requested the Welfare Ministry in the
Union Government ir this financial
year for more financial assistance for
the welfare of SCs/STs.

(c) Does not arise.

STATEMENT I
_(Rupees in crores)
(Tentative)
Allocation
Si.No. State/UT Under
SCP

during
1991-92
for SCs
1. Andhro Pradech 205.30
2. Assam 55.00
3. Bihar 326.58
4. Goa 1.81
5. Gujarat 58.98
6. Haryana . . 87.30
7. Himachal Pradesh . 61.16
8. Jammu & Kashmir . . 32.28
*9, Karnataka . . 138.51
10. Kerala . 74.87
11. Madhya Pradesh . 240.62
12. Maharashtra ., . 213.19
13. Manipur . . . 4.17
14. Orissa 210.60
15. Punjab . . . 177.03
16. Rafesthan . . . 217.76
*17. Sikkim 14.18
*18. Tamil Nadu 272.67
19. Tripura . . 28.33
20. Uttar Pradesh ., 585.65
*21. West Bengal . 165.07
*22. Chandigarh Admn. . 10.25
#23, Delhi Admn. 108.01
*24. Pondicherry 14.00
ToTtAL 3,303.32

* Agreed Outlay.



165 Written Answers JULY 29, 1991 Friven Answers  1g4
STATEMENT II
(Rs. in Crores) (Rs. in C’ores)
er X
Sl.No. State/UT during  S-No. State/UT (ing
fog STY for STs
(Tentative) (Tentative)
11. Manipur . 122.68
1. Andhra Pradesh . . 116.63 12. Orissa 358.17
2. Assam . 94,39 13. Rajasthan 98.01
3. Bihar 587.90 14. Sikkim 10.35
4. Gujarat 150.27 15. Tamil Nadu 16.60
'S. Himachal Pradesh 47.39 16. Tripura . 106.07
6. Jammu & Kashmir , N.A. 17. Uttar Pradesh . 3.21
7. Karnataka 19.24  18. West Bengal . 60.63
8. Kerala . . . 13.54 19. A. & N. Islands 36.52
9. Madhya Pradesh .- 481.66 20. Daman & Diu . 0.96
10. Maharashtra 202.71 ToTAL 752_6—93—
STATEMENT I
Scheme-wise allocations for Scheduled Castes for 1991-92 in the Ministry
of Welfare under Union Government
(Rs. 1n Crores)
S.No. Name of the Scheme Financial
Outlay
1. Post Matric Scholarships for SCs/STs . 40.00
2. Assistance to Voluntary Organisations . 2.75
3. Pre-Matric Scholarships for the children of those engagcd in unclean occupa- 4.00
tions.
4. Book Banks for SC/ST. 5.00
- 5. G@Girls Hostels for Scheduled Castes , . 8.00
6. Boys Hostels for Scheduled Castes . R 5.33
7. Coaching and Allied Scheme , . . 1.75
8. Implementation (_yf PCR Act. . 5.50
* 9. Liberation of Scavengers . . . 50.00
'10. Research and Training . . . 0.80
11. State Scheduled Caste Development Corporanons 20.00
#§2. Ashram Schools for Scheduled Caste children . . . 1.00
13. Spscial Central Assistance for Special Component Plans for Sd\ednled Castes  225.00
14. National SC/ST Development Corporation 10.00
TorAaL

37.13
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